ITEM NO.801 COURT NO.8 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

I.A. No.2182/2025 in Criminal Appeal No(s). 1916/2024

PANCHAM SINGH & ORS. Appellant (s)
VERSUS

STATE OF U.P. & ANR. Respondent (s)

(FOR ADMISSION )

Date : 08-01-2025 This matter was mentioned today.

CORAM
HON'BLE MRS. JUSTICE B.V. NAGARATHNA
HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA
For Appellant(s) Mr. R. C. Mishra, Sr. Adv.

Mr. Rajnish Kumar Jha, AOR
Mr. Mahendra Kumar, Adv.
Mr. Alok Kumar Dwivedi, Adv.
Mr. Sakal Dev Sharma, Adv.
For Respondent(s) Mr. Garvesh Kabra, AOR
Mr. Vibhav Mishra, AOR
UPON hearing the counsel the Court made the following
ORDER

I.A. No.2182/2025 in Criminal Appeal No.1916/2024

List tomorrow, i.e., on 09.01.2025.
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